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TMC approaches NHRC, files case for manhandling protesting women
wrestlers

https://www.business-standard.com/india-news/tmc-approaches-nhrc-files-case-for-
manhandling-protesting-women-wrestlers-123053000790 1.html

Gokhale also said that West Bengal Chief Minister Mamata Banerjee had earlier
condemned the alleged violence unleashed by the Modi government and the Delhi
Police against the women wrestlers

The TMC has filed a case with the National Human Rights Commission seeking action
against the Delhi Police for "manhandling and assaulting" protesting women wrestlers at
Jantar Mantar here, party spokesperson Saket Gokhale said Tuesday.

The protesting wrestlers, including Vinesh Phogat, Sakshi Malik and Bajrang Punia,
were detained on Sunday after they breached the security cordon while trying to move
towards the new Parliament building. Soon after, the Delhi Police cleared the site of
their over month-long sit-in at Jantar Mantar and said they will not be allowed to return
there.

"On behalf of my party TMC (@AITCofficial), have filed a case with the National Human
Rights Commission (NHRC) seeking action against Delhi Police for manhandling &
assaulting our protesting women wrestlers. This is not only a violation of their
fundamental right to protest but also a violation of their rights as women.

"We appeal to @India_NHRC to be objective and impartial and take swift action on
this," Gokhale tweeted.

Gokhale also said that West Bengal Chief Minister Mamata Banerjee had earlier
condemned the alleged violence unleashed by the Modi government and the Delhi
Police against the women wrestlers.

"We stand unflinchingly with our women wrestlers and demand justice for them," he
said.

The wrestlers had been protesting at Jantar Mantar since April 23 against Wrestling
Federation of India chief and BJP MP Brij Bhushan Sharan Singh accusing him of
sexually harassing women grapplers.

In the complaint to NHRC, the party has said that on May 28, 2023, the protesting
women wrestlers were "brutally manhandled and assaulted by the Delhi Police despite
the fact that they were unarmed and were protesting peacefully".
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It also provided the apex human rights body some links to videos and photos of the
protesting women wrestlers being "manhandled and beaten up" by the Delhi Police as
"prima facie evidence".

The party said that peaceful protest is a fundamental right of every Indian citizen in a
democracy and since the protest concerns a "grave offense" of sexual harassment
against women wrestlers which is a "grave human rights violation".

"By manhandling these peacefully protesting women wrestlers, the Delhi Police has not
only trampled on their fundamental right to protest but has also violated their human
rights. This is even more serious because the protesters were women who deserve
protection from the police and not manhandling and assault," the complaint said.

It said that this complaint is being filed with the NHRC, appealing for an urgent
investigation and swift action into this incident.

"It is hoped that the NHRC will treat this with the due urgency that this complaint
deserves and ensure justice for our women wrestlers who have alleged sexual
harassment and are now being manhandled and beaten up purely for demanding
justice," it said.

(Only the headline and picture of this report may have been reworked by the Business
Standard staff; the rest of the content is auto-generated from a syndicated feed.)
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TMC approaches NHRC, files case against Delhi Police for
‘'manhandling’ protesting women wrestlers

https://www.ptinews.com/news/national/tmc-approaches-nhrc-files-case-against-delhi-
police-for-manhandling-protesting-women-wrestlers-/580137.html

New Delhi, May 30 (PTI) The TMC has filed a case with the National Human Rights
Commission seeking action against the Delhi Police for "manhandling and assaulting"
protesting women wrestlers at Jantar Mantar here, party spokesperson Saket Gokhale
said Tuesday.

The protesting wrestlers, including Vinesh Phogat, Sakshi Malik and Bajrang Punia,
were detained on Sunday after they breached the security cordon while trying to move
towards the new Parliament building. Soon after, the Delhi Police cleared the site of
their over month-long sit-in at Jantar Mantar and said they will not be allowed to return
there.

"On behalf of my party TMC (@AITCofficial), have filed a case with the National Human
Rights Commission (NHRC) seeking action against Delhi Police for manhandling &
assaulting our protesting women wrestlers. This is not only a violation of their
fundamental right to protest but also a violation of their rights as women.
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TMC Files Case Against Delhi Police For ‘Assaulting’ Women
Wrestlers At Jantar Mantar

https://zeenews.india.com/india/tmc-files-case-against-delhi-police-for-assaulting-
women-wrestlers-at-jantar-mantar-2615671.html

Several wrestlers, including Vinesh Phogat, Sakshi Malik and Bajrang Punia, were
detained on Sunday after they breached the security cordon while trying to move
towards the new Parliament building

New Delhi: The Mamata Banerjee-led TMC has filed a case with the National Human
Rights Commission seeking action against the Delhi Police for "manhandling and
assaulting" protesting women wrestlers at Jantar Mantar, party spokesperson Saket
Gokhale said Tuesday.

"On behalf of my party TMC (@AITCofficial), | have filed a case with the National
Human Rights Commission (NHRC) seeking action against Delhi Police for
manhandling & assaulting our protesting women wrestlers. This is not only a violation of
their fundamental right to protest but also a violation of their rights as women. We
appeal to @India_NHRC to be objective and impartial and take swift action on this,"
Gokhale tweeted.

Gokhale also said that West Bengal Chief Minister Mamata Banerjee had earlier
condemned the alleged violence unleashed by the Modi government and the Delhi
Police against the women wrestlers. "We stand unflinchingly with our women wrestlers
and demand justice for them," he said.

It may be noted that the protesting wrestlers, including Vinesh Phogat, Sakshi Malik and
Bajrang Punia, were detained on Sunday after they breached the security cordon while
trying to move towards the new Parliament building. Soon after, the Delhi Police cleared
the site of their over month-long sit-in at Jantar Mantar and said they will not be allowed
to return there.

Top wrestlers had been protesting at Jantar Mantar since April 23 against Wrestling
Federation of India chief and BJP MP Brij Bhushan Sharan Singh accusing him of
sexually harassing women grapplers.

In the complaint to NHRC, the party said that on May 28, 2023, the protesting women
wrestlers were "brutally manhandled and assaulted by the Delhi Police despite the fact
that they were unarmed and were protesting peacefully”.
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It also provided the apex human rights body with some links to videos and photos of the
protesting women wrestlers being "manhandled and beaten up" by the Delhi Police as
"prima facie evidence".

The party said that peaceful protest is a fundamental right of every Indian citizen in a
democracy and since the protest concerns a "grave offense" of sexual harassment
against women wrestlers which is a "grave human rights violation".

"By manhandling these peacefully protesting women wrestlers, the Delhi Police has not
only trampled on their fundamental right to protest but has also violated their human
rights. This is even more serious because the protesters were women who deserve
protection from the police and not manhandling and assault," the complaint said.

It said that this complaint is being filed with the NHRC, appealing for an urgent
investigation and swift action into this incident. "It is hoped that the NHRC will treat this
with the due urgency that this complaint deserves and ensure justice for our women
wrestlers who have alleged sexual harassment and are now being manhandled and
beaten up purely for demanding justice," it said.
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Didi in touch with wrestlers, extends support

https://timesofindia.indiatimes.com/city/kolkata/didi-in-touch-with-wrestlers-extends-
support/articleshow/100635920.cms

Kolkata: CM Mamata Banerjee on Tuesday spoke to the protesting wrestlers over
phone and expressed her solidarity with them. She also announced a rally in Kolkata on
Wednesday by the state's sportspersons in support of the wrestlers' cause, reports
Tamaghna Banerjee.

"l spoke with them this afternoon and told them they have our full support. | told them
they have made the nation proud by winning international medals and now we owe
them total support in their movement," Banerjee said.

The CM, however, refrained from commenting on the wrestlers' decision to immerse
their medals in Ganga as a mark of protest. "It is ultimately their decision how they want
to protest. They have been tortured brutally and the government didn't even adhere to
the Supreme Court order. The man who has harassed so many wrestlers hasn't been
arrested yet," she said.

Reacting to the fact that the wrestlers were beaten up and heckled by police on the day
the new Parliament building was being inaugurated, Banerjee said: "Prayers are
answered only when someone pays respect to humanity and worships it. The fact that
the government is broadcasting puja rituals on one hand and is breaking hearts on the
other cannot be tolerated."

Meanwhile, Trinamool Congress has filed a case with the National Human Rights
Commission seeking action against the Delhi Police for "manhandling and assaulting"
protesting women wrestlers. The case was filed by party spokesperson Saket Gokhale.
Rajya Sabha MP Derek O Brien said a delegation of Trinamool MPs will meet the
wrestlers at their new protest site. Multiple rallies in support of the wrestlers will also be
taken out in the city on Wednesday.

The forum of artistes, cultural activists and intellectuals that has as its members the
likes of Aparna Sen, Kaushik Sen, Bibhas Chakraborty, Bimal Chatterjee, Pratul
Mukhopadhyay, Miratun Nahar and others issued a joint statement on Tuesday
extending their solidarity with the wrestlers.
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"It was PM Modi himself who felicitated these very wrestlers when they brightened the
face of the country by winning medals in the Olympics, Asian and Commonwealth
games. But now when they are demanding punitive action against an offender outraging
modesty of the same wrestlers by demonstrating outside the Parliament House by
exercising their constitutionally granted right to protest, the BJP government made a
mockery of the much-clamoured democracy, let alone secularism, by meting out
criminal treatment to these celebrated sportspersons. This attitude and action, we are
compelled to say, smacks of the fascistic character of the government who has thus
sullied Indian democracy and made the day of augury of the new Parliament House to
be ever remembered as a black day," the statement read.
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Nationwide agitation
with wrestlers on
June 1: Kisan Morcha

Times News NETWORK

New Delhi: The Samyukta Kisan Morcha
(SKM), a joint platform of farmer unions that
spearheaded protestsagainst the now scrapped
farm laws, has given a call for nationwide agita-
tion in support of the protesting wrestlers. De-
mandingwithdrawal of the FIRs that have been
registered against the protestors and arrest of
former Wrestling Federation of India (WFI)
chief and BJP MP Brij Bhushan Saran Singh,
the Morcha on Tuesday announced demonstra-
tions across the country at the district and teh-
sillevelson Junel.

SKM will coordinate with trade unions and
groups of women, youth and students besides
traders and intellectuals. “SKM also an-
nounced demonstrationsand effigy burning of
Brij Bhushan Saran Singh at village and town
centresonJuneb, theday RSS workersand ‘Ma-
hants’ have called a rally in support of Brij
Bhushan Saran Singh at Ayodhya,” the Morcha
said in a pressstatement.

TMC PANEL TO VISIT NEW VENUE

It said, *“The crackdown against the protest
infringes the citizens' right to protest which
has been repeatedly upheld by the Supreme
Court.” Mamata‘s Trinamool Congress, which
was one of the first parties to have come out in
support of the protesting wrestlers also said
that it would send a second delegation of MPsto
sit in solidarity with them once they find a new
venue for their protest.

The protestors have been barred from sit-
ting at Jantar Mantar by the Delhi Police. TMC
MP Derek O’ Brien tweeted saying, “Dear
Sakshee Malikkh, Bajrang Punia, Vinesh Pho-
gat and all our champions, stay strong. On the
second day of your protest at Jantar Mantar a
team of AllIndiaTrinamool Congress MPs met
you all in solidarity. A delegation of TMC MPs
is standing by. Once you choose your new loca-
tion, we will be there.”

TMC has also given a petition to NHRC,
seeking action against the Delhi Police for al-
legedly “manhandling and assaulting” protest-
ing women wrestlers at Jantar Mantar, party
spokesperson Saket Gokhale said. “We appeal
to @India_ NHRC to be objective and impartial
and takeswiftactiononthis,” Gokhale tweeted.
SKM will meetagain on Junes.
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Govt didn t adhere to Supreme Court order, says Mamata

https://timesofindia.indiatimes.com/city/kolkata/govt-didnt-adhere-to-supreme-court-
order-says-mamata/articleshow/100636011.cms

Kolkata: CM Mamata Banerjee on Tursday said it was ultimately the decision of the
wrestlers how they want to protest. “They have been tortured brutally and the
government didn’t even adhere to the Supreme Court order. The man who has
harassed so many wrestlers hasnt been arrested yet,” she said.

Reacting to the fact that the wrestlers were beaten up and heckled by police on the day
the new Parliament building was being inaugurated, Banerjee said: “Prayers are
answered only when someone pays respect to humanity and worships it. The fact that
the government is broadcasting puja rituals on one hand and is breaking hearts on the
other cannot be tolerated.”

Meanwhile, Trinamool Congress has filed a case with the National Human Rights
Commission seeking action against the Delhi Police for “manhandling and assaulting”
protesting women wrestlers. The case was filed by party spokesperson Saket Gokhale.
Rajya Sabha MP Derek O Brien said a delegation of Trinamool MPs will meet the
wrestlers at their new protest site. Multiple rallies in support of the wrestlers will also be
taken out in the city on Wednesday.

The forum of artistes, cultural activists and intellectuals that has as its members the
likes of Aparna Sen, Kaushik Sen, Bibhas Chakraborty, Bimal Chatterjee, Pratul
Mukhopadhyay, Miratun Nahar and others issued a joint statement on Tuesday
extending their solidarity with the wrestlers.

‘It was PM Modi himself who felicitated these very wrestlers when they brightened the
face of the country by winning medals in the Olympics, Asian and Commonwealth
games. But now when they are demanding punitive action against an offender outraging
modesty of the same wrestlers by demonstrating outside the Parliament House by
exercising their constitutionally granted right to protest, the BJP government made a
mockery of the much-clamoured democracy, let alone secularism, by meting out
criminal treatment to these celebrated sportspersons. This attitude and action, we are
compelled to say, smacks of the fascistic character of the government who has thus
sullied Indian democracy,” the statement read.
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registers-case-against-delhi-polices-action-on-women-wrestlers-76456
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India News | TMC Approaches NHRC, Files Case Against Delhi Police
for manhandling Protesting Women Wrestlers

https://www.latestly.com/agency-news/india-news-tmc-approaches-nhrc-files-case-
against-delhi-police-for-manhandling-protesting-women-wrestlers-5165079.html

Get latest articles and stories on India at LatestLY. The TMC has filed a case with the
National Human Rights Commission seeking action against the Delhi Police for
"manhandling and assaulting" protesting women wrestlers at Jantar Mantar here, party
spokesperson Saket Gokhale said Tuesday.

New Delhi, May 30 (PTI) The TMC has filed a case with the National Human Rights
Commission seeking action against the Delhi Police for "manhandling and assaulting"
protesting women wrestlers at Jantar Mantar here, party spokesperson Saket Gokhale
said Tuesday.The protesting wrestlers, including Vinesh Phogat, Sakshi Malik and
Bajrang Punia, were detained on Sunday after they breached the security cordon while
trying to move towards the new Parliament building. Soon after, the Delhi Police cleared
the site of their over month-long sit-in at Jantar Mantar and said they will not be allowed
to return there.

"On behalf of my party TMC (@AITCofficial), have filed a case with the National Human
Rights Commission (NHRC) seeking action against Delhi Police for manhandling &
assaulting our protesting women wrestlers. This is not only a violation of their
fundamental right to protest but also a violation of their rights as women."We appeal to
@India_NHRC to be objective and impartial and take swift action on this," Gokhale
tweeted.

Gokhale also said that West Bengal Chief Minister Mamata Banerjee had earlier
condemned the alleged violence unleashed by the Modi government and the Delhi
Police against the women wrestlers."We stand unflinchingly with our women wrestlers
and demand justice for them," he said.The wrestlers had been protesting at Jantar
Mantar since April 23 against Wrestling Federation of India chief and BJP MP Brij
Bhushan Sharan Singh accusing him of sexually harassing women grapplers.In the
complaint to NHRC, the party has said that on May 28, 2023, the protesting women
wrestlers were "brutally manhandled and assaulted by the Delhi Police despite the fact
that they were unarmed and were protesting peacefully".lt also provided the apex
human rights body some links to videos and photos of the protesting women wrestlers
being "manhandled and beaten up" by the Delhi Police as "prima facie evidence".The
party said that peaceful protest is a fundamental right of every Indian citizen in a
democracy and since the protest concerns a "grave offense" of sexual harassment
against women wrestlers which is a "grave human rights violation"."By manhandling
these peacefully protesting women wrestlers, the Delhi Police has not only trampled on
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their fundamental right to protest but has also violated their human rights. This is even
more serious because the protesters were women who deserve protection from the
police and not manhandling and assault," the complaint said.lt said that this complaint is
being filed with the NHRC, appealing for an urgent investigation and swift action into
this incident."It is hoped that the NHRC will treat this with the due urgency that this
complaint deserves and ensure justice for our women wrestlers who have alleged
sexual harassment and are now being manhandled and beaten up purely for
demanding justice," it said.(This is an unedited and auto-generated story from
Syndicated News feed, LatestLY Staff may not have modified or edited the content
body)
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TMC Approaches NHRC, Files Case Against Delhi Police For
‘'manhandling’ Protesting Women Wrestlers

https://www.republicworld.com/india-news/politics/tmc-approaches-nhrc-files-case-
against-delhi-police-for-manhandling-protesting-women-wrestlers-articleshow.html

The protesting wrestlers, including Vinesh Phogat and Sakshi Malik, were detained on
Sunday after they breached the security cordon while trying to move towards new
Parliament building.

The TMC has filed a case with the National Human Rights Commission seeking action
against the Delhi Police for "manhandling and assaulting" protesting women wrestlers at
Jantar Mantar here, party spokesperson Saket Gokhale said Tuesday.

The protesting wrestlers, including Vinesh Phogat, Sakshi Malik and Bajrang Punia,
were detained on Sunday after they breached the security cordon while trying to move
towards the new Parliament building. Soon after, the Delhi Police cleared the site of
their over month-long sit-in at Jantar Mantar and said they will not be allowed to return
there.

"On behalf of my party TMC (@AITCofficial), have filed a case with the National Human
Rights Commission (NHRC) seeking action against Delhi Police for manhandling &
assaulting our protesting women wrestlers. This is not only a violation of their
fundamental right to protest but also a violation of their rights as women.

"We appeal to @India_NHRC to be objective and impartial and take swift action on
this," Gokhale tweeted.

Gokhale also said that West Bengal Chief Minister Mamata Banerjee had earlier
condemned the alleged violence unleashed by the Modi government and the Delhi
Police against the women wrestlers.

"We stand unflinchingly with our women wrestlers and demand justice for them," he
said.

The wrestlers had been protesting at Jantar Mantar since April 23 against Wrestling
Federation of India chief and BJP MP Brij Bhushan Sharan Singh accusing him of
sexually harassing women grapplers.

In the complaint to NHRC, the party has said that on May 28, 2023, the protesting
women wrestlers were "brutally manhandled and assaulted by the Delhi Police despite
the fact that they were unarmed and were protesting peacefully".
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It also provided the apex human rights body some links to videos and photos of the
protesting women wrestlers being "manhandled and beaten up" by the Delhi Police as
"prima facie evidence".

The party said that peaceful protest is a fundamental right of every Indian citizen in a
democracy and since the protest concerns a "grave offense" of sexual harassment
against women wrestlers which is a "grave human rights violation".

"By manhandling these peacefully protesting women wrestlers, the Delhi Police has not
only trampled on their fundamental right to protest but has also violated their human
rights. This is even more serious because the protesters were women who deserve
protection from the police and not manhandling and assault," the complaint said.

It said that this complaint is being filed with the NHRC, appealing for an urgent
investigation and swift action into this incident.

"It is hoped that the NHRC will treat this with the due urgency that this complaint
deserves and ensure justice for our women wrestlers who have alleged sexual
harassment and are now being manhandled and beaten up purely for demanding
justice," it said.
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‘Wémw@ﬁwmwmma

Y Ul & 3% Uid HelH Ugd 26 SANs, 2022 @I ToRId & HGTR forad o off
| STedieft 2R7e 4 @ 48 He & iR 57 o BT A 1 S ol T8t H g |l b sl BT =t

Tcht 778 ff. 3 YRR & gaTfae g8l & U Tid | g1 12 A Bt Aid gs, o & afkan

Y Sferet o,

Al JgT TR TILASRAT A 39 RE BT il g1 fa@Ts ol [ogR & A 8 ¢ & el

ot ToRTd § S S QT A1 Wd: I A1 ) §R THTAHRE! A ToR1d TRBR & AIfeq ddb
TET ST, T8 BRI gelaia! A ga-l & SR & d8d g1 B 6.

| S8R IWBR @1 Sl AAIfeq TGN B TR J WSl 1 I (@l B, 2RI« H S el Bl
ge13f ¥ TR gia & [ fogR WRPR 310 Tgt 31ay 3R Aahdl! TRTE 1 foeht Td Tud W
gfase T @1 SO i & a - # A w1 R

| TRdes & {5 ToRTd R fiER, a1 Iodl 7 wRiEEEl €. dibaHl | U 1T U wae &
TATa® 2016 ¥ 2021 & &1 Ahell TRTE T I ORI H 54 Ta1 f98R H 23 A1 &t oTH T &,
BT, STHBR 3 el IR HaTd 331d X84 &.

Hifeq arelt fore T ToRTd TR

goTare! - RIS & dgd ST dTel fdh 1 ARt 2020 ¥ 20 310, 2023 I TITASMRET A
o1 Xroul BT 31ae TRTE I g3 Hid & AN H Aifeq ok forar g

TP STaTd | ST 3 g fb f9gR, ufyy s, fermera uew, anfewm, ue, 7en uew 3iR
378 U= Bl A Uo7 8. 39 fore W T[oRTd &1 A4 T g4 dibTdl 6.
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IREN3MME F et SR

A 3RCI3TE & ded I8 Yl THHRI AFf fob SHaRT 2020 T 30d 2023 & S TITISRI! A
YIRS YA ¥ §3 Aldl B Sid & forg {1 sl § Sruet Sffer E| 9ol 8. $9% Sare | 9l
T, 3TN R 18 feR, 2022 ®1 3T MU FAdw & a1¢ U AW 7 Wic Tae BrRfS
SHIRT & foTT 20 fedeR 2022 F 23 feTaR 2022 T f9ER & UHifad fore o1 ERT fasar ur.~

TGP 37TaT foplt 3R Iy A 3R AH Hom 1 fS57ep ST 3 3v Sard & Tal fopar
e.

RIS T §HA SR 2020 I U 2023 F I AN GRT S{q8Y/aveit IRTE GH J g8 Ardl
& AT St g o forg Hell 78 S gRT SIRT RUIE 1 37 $t. 3R A RUIE &7 A PR HRd
U Hel, “forslt ST  Sifam thaa/Mawr 3 & aTe g1 U I &1 off Wb 8.

R3S T fArch TP R

IREVSTE T firel ATl & I § [ IRTaeE! ardl & Jsal § At/ 39y RIS ¥ g8 Aldl IR
TATERYT & 39T H TUH=udl ! 8. ofd TR Bt A9 fogR 9" & forw 18 off a9
faueft <@l 3 g WEHR TR IRIM & Tdd STIHT BT 3MRIT T AT,

o & off X1ore, SUERlt T8 14 Sl A SN & 9 HEH Bt HTara $i A, fauel gat

| GIRT ST = SO 7 8 T T, 2016 | W€ (3)-seidl b e dTefl TRHR IR W iy
I BT s Y. UISTUT 2021 e a8 Ol & g1 a9 db 200 ¥ SIS AN &1 A Sg<ialt
IRTE G ¥ §8. I9 TTUTSRAT = Tt fodft oft ge1 &t St o 1 Sa=adhdl Hegd el
Dl

| e, g e FAR 3 diodt =R 5l Bt RE $URT B Y Had Har ol fb
GO Tl H Hi ol IRTE W HIA § ©, 981 TTCHSRA) b1 ¢ il 81 el 62
fER H TR &1 <1 &1 Rl &1 Ire1 Yl SR gsT o,
ST ST & (SROIS) b fauraes IR Yaadr wfed Rig a1gd $8d 6, “od TITaSRdl 3
& f9gR oS It 99 g9 51 U1 fob T ST 31d TR AR YR SHIdT UTe! &b SN & 74T

2. 3R 3] HRATE H THEUd gidl o off Y TRTeEE aTel IT &, 98T Bt prRarsdl H 3R
a1 grar. oRtd # +ft Yre! Ald g5 © dfd a8l g5 ge3l R 3y a& M = U= a&
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Tt feran. A fAwer 8, SHfed & fole § afds 9 ot ot sdhenaii & IRT A R B
BTl FaTd WST 8N Bl

§H 9 Wi H P AHAIUSR AT &1 Ul S & oY THu=eREt & 3u Fdwe
(& SR TOR) OFF HHAR JTaRad B $© JaTd Jol 5. WeR (e dd 361 oidTd gH
Te1 fiel 8. 3R IehT SIaTe 31TdT § Y 39 WeR | WTfHre favam S,
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TMC files case against
Delhi Police

The TMC has filed a case
with the National Human
Rights Commission seek-
ing action against the Delhi
Police for "manhandling and
assaulting” protesting
women wrestlers at Jantar
Mantar here, party
spokesperson Saket Gokhale
said Tuesday.

The protesting wrestlers,
including Vinesh Phogat,
Sakshi Malik and Bajrang
Punia, were detained on
Sunday after they breached
the security cordon while
trying to move towards the
new Parliament building.
Soon after, the Delhi Police
cleared the site of their over
month-long sit-in at Jantar
Mantar and said they will
not be allowed to return
there.

"On behalf of my party
TMC (@AITCofficial ), have
filed a case with the National
Human Rights Commission
(NHRC) seeking action
against Delhi Police for
manhandling & assaulting
our protesting women
wrestlers.
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HIgoT UgeAaTT ShT WIHOT :
AT Ut JUet shitd

T¢ feoelt, (MTHT) | ORI T FET SO-HR W IETE
A ATl Afeel Teeteni o aref feeet gferd o wfud gaaaer
TITHAREY) T T 37 of €1 W1 Jaokar Hiehel Tr@el 7
TTeaR o1 98 SHaR] &1 ¢ | Seer@-14 ¢ fo THamn &1 90 992
Ve BT HTT ST T ITITRT 3T T8 JeRTehR | Teeta] ol gierd
T g SrEeh died W fetea # of forar or e e
I, Tnedt wfess i e iR e 91 35 e fows
I T SIoR- AT 1 Tev eI § Wl S forar o 5T 9
FT Toh Held F Je9iT &L 18 |
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SaR-HaR W ARl ugaal 3 ARdle & amia § duasdt A e g &
f&eTe wryen oof frar @

https://www.thenewsocean.in/%E0%A4%9C%E0%A4%82%E0%A4%A4%EQ%A4%B0-
%EQ0%A4%AEY%E0%A4%82%E0%A4%A4%EQ0%A4%B0-%EQ0%A4%AA%E0%A4%B0-
%E0%A4%AE%EQ0%A4%B9%E0%A4%BF %EQ0%A4%B2%E0%A4%BE-
%EQ0%A4%AAY%E0%A4%BI%E0%A4%B2%E0%A4%B5%E0%A4%BE % EQ%A4%A8/

T el TaTe! v Hidhd TRae 2 HaR $1 Hel fob THT aoil o - aTal qUIHd i
7 SIR-HdR TR UeRH R a1 Aigdl UgadH] & 1Y GAdgR 3R ARUTE d & forg faeet!
gferg & et HRATS BT AR Hd §U P AMATUBR SN H A Gl BRI 6|

TR UTIET TMC (@AITCofficial) BT SR F, T AT HFATIBR SHTIRT (NHRC) P T T HIH
IR fopa &, foraw faeed gferd & et AR UeeHeR! At ugad I & Jry ARUIE 3R
ARUE B & U HRAS Bt [T $1 81 I8 7 had I Hifad HABR BT Ieca g
Tt A gic foba, faRiy e & g difceT Afgersll & U # Id SMiUbRI b1 Ieio Hi
89 @India_NHRC I TRIMAE 3R 5081 811 SR S0 W Aol Y HRATS B3 $I UTd S ¢ |

MRad = g it et % ufEy se ot et aHdT S-St A Ugd A PR 3R et gl
SR Al Ugaar & Raad &t T8 Hid fear o1 Fer oF &t I Fe1, “g4 g Afgan
UgAd & 1Y 9USH TS g 3R I U A B AN AR 8 1”

TRdad ? [ fanw wive, greft aftie ik sovw gfar aiRd vedHeR) gdar! &) faar
B AT TG U BT 3R TG 1 DIRIRT P QR Y& ORI AS b SlG [ox1ed H forn 7 o
I gid d1G, facl e 7 SeR-HdR TR SiU= T 4R & 6RA 1 S8 &I Ah B 16T 3R
$gl [ 35 dgl a1 o &1 ST T8l af S|

IS Ugad 23 SUE ¥ SaR-HaR TR R $RAT AERY & YA 3R HTSUT JiAg goryyul
IRUT g IR AR Ugaa &1 A4 SIS HR BT 3R T g faRly FX I8

TIUGSRA @1 & 5 Rreerd T urel 3 &al o 28 %, 2023 &1 foR1Y HA arelt Afga
gadH! o A “feect gier A aRgH! I ARde 3R ARl &1, 39 9 & d1avg & d el
oY 3R wriferguf 9 § faxie R 3@t off 17

G XY AHAISR b o fecd! gfer gRT “uuw eval 9igd” & ¥ | favly B arefl
Afgd ugaam! & difedl iR Wict & $ foid o vem fFu)
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a1t 3 &gl foh Aihaa | wifayul Ry Id® URTa AFR® &1 Mfs feR § SR 9f®
Ry afgar vgdaH! & Raw 99 IadieT & iR Ry I Fafdd g, ot iR
AHaSRY &1 Ieea” ]

g9 A faRTY B aTelt A TgaarH & 1Y ARUE b, et gied 7 1 dhad
faRIY A P I Aferep ISR B AaT § sfeed 7P AFAISRY 1 Ieied fwar g1
7g 3R 1t iR § oifer ve=iHert nigemy of o gfera & qRen &t gweR of, 7 b grumard
3R gHa, “RIwrad d He1 I g

3T B8 fb T T B debTd Sid 3R @Rd BRaTs Bt Ud B §T TIIESRE! § T8
fRrpTad oof o o1 @) |1 T8 SR B St 3 fb TRt IRd daRdl & I ST
STS B b I8 FRITad A & SIR AR Afgel Ugaar! & fore =g gfga sl fogia
I IS BT 3RIT TET g 3R 316 U AR & U Y& 0 F ARYIE 3R e & 5
G e,” U8 Bel
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North Dinajpur: National Human Rights Commission team calls on kin
of deceased youth

https://www.telegraphindia.com/west-bengal/north-dinajpur-national-human-rights-
commission-team-calls-on-kin-of-deceased-youth/cid/1940862

A three-member team of the National Human Rights Commission reached North
Dinajpur district on Monday to probe the deaths of a minor girl who had allegedly been
murdered after the rape and Mrityunjoy Barman, who had died in police firing.

Sources said the team headed by Kuldip Singh, an official in the rank of deputy
superintendent, landed at the Bagdogra Airport on Monday. From there, they reached
Raiganj and headed for the house of Mrityunjoy at Chandga village in Kaliaganj block of
the district. The NHRC members spoke to his family members and recorded their
statements.

On April 21, the girl's body was found near her village. Her family members alleged that
she had been raped and murdered but a section of police officers said the girl had died
after consuming poison.

This led to protests and on April 25, violence erupted at Kaliaganj. A mob torched the
local police station and law enforcement personnel and civic volunteers were severely
beaten up.

After the violence, the police raided some villages. In one such raid at Chandga, the
police detained some persons. As Mrityunjoy opposed the detention, a police officer
allegedly opened fire and he died.

Rabindranath Barman, the youth’s father, said: “They (NHRC team members) spoke to
us for around three hours. We narrated how the police had gunned down my son in
front of my eyes. They also talked to our neighbours.”

The NHRC team is scheduled to call on the girl's family members also.

The North Dinajpur district administration initiated a magistrate-level inquiry into the
youth's death. On Monday, the forensic expert who had conducted the post-mortem
made his deposition before Raiganj subdivisional officer Kingshuk Maity.

“The SDO will visit Chandga in the next two-three days and speak to the youth’s family,”
said a source.

4 of 'mirchi' gang held

Malda: Four members of a suspected “mirchi” gang were arrested in Malda on Tuesday
morning.
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Sources said Biswajit Saha, Uttam Das, Ujjwal Karmakar and Rabi Mandal were
apprehended at Nalbari off NH12 around 2am. The four are the residents of Mangalbari
and Sahapur, which are under the jurisdiction of Malda police station.

They were carrying dry chilli powder, ropes and sharp weapons.

“‘We suspect they are members of a mirchi (chilli) gang that sprinkles chilli powder on
victims and uses ropes and sharp weapons to mug them,” said a police officer.
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